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Resume of work done by Lok Sabha during the Third Session of \Second

Lok Sabha ■—

Number of Sittings 3232

s,  Number of Sittings hours 182182 hours and 2020 minutes.

1. Adjournment Motions

Notices received 2323

Consent withheld by Speaker 23

2

23

2. Bills

A. Government Bills

(i)  Introduced

(1) The Probation of Offenders Bill, 19571957

(22) The Reserve Bank of India (Second Amendment) Bill, 19571957

(33) The Naga Hills-Tuensang Area Bill, 19571957

(44) The Opium Laws (Amendment) Bill, 19571957

(55) The Indian Railways (Amendment) Bill, 19571957

(6) The Capital Issues (Control) Amendment Bill, 19571957

(77) The Central Excises and Salt (Amendment) Bill, 19571957 '

(8) The Coal Bearing Areas (Acquisition and Development) Amend­

ment Bill, 19571957

(99) The Indian Tariff (Second Amendment) Bill, 19571957

(1010) The Payment of Wages (Amendment) BiH 19571957

(1111) The Preventive Detention (Continuance) Bill, 19571957

(1212) The Parliament (Prevention of Disqualification) Bill, 19571957-

(1313) The Criminal Law Amendment Bill, 19571957

(1414) The Union Duties of Excise (Distribution) Bill, 19571957
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( ) The Estate Duty and Tax on Railway Passenger Fares (Distribu- ^
tion) Bill, TO

(1616) The Countess of Dufferin’s Fund Bill, 19571957

(1717) The Citizenship (Amendment) Bill, 19571957

(1818)  The Requisition.ng and  Acquisition  of  Immovable  Property

(Amendment) Bill, 19571957

(1919) The Additional Duties of Excise (Goods of Special Importance)
Bill, 19?719?7

(2020) The Prevention of Disqualification (Amendment) Bill, 19571957

(2121) The Appropriation (No. 55) Bill, 19571957

(ii) Referred to Joint Committee

(11) Mines and Minerals (Regulation and Development) Bill, 19571957

(22) The Probation of Offenders Bill, 19571957

(33) The Parliament (Prevention of Disqualification) Bill, 19571957

(iii) Reports of Joint Committee presented

(11) The Delhi Municipal Corporation Bill, 19571957

(22) The Delhi Development Bill, 19571957

(33) The Navy Bill, 19571957

(44) The Mines and Minerals  (Regulation and Development)  Bill.

19571957

(iv) Passed by Rajya Sabha and laid on the Table

(11) The Industrial Disputes (Banking Companies) Decision Amend­

ment Bill, 19571957

(22) The Cantonments (Extension of Rent Control Laws) Bill, 19571957

(33) The Indian Nursing Council (Amendment) Bill, 19571957

(44) The Indian Telegraph (Amendment) Bill, 19571957

(55) The Indian Reserve Forces (Amendment) Bill, 19571957

(6) The Damodar Valley Corporation (Amendment) Bill, 19571957

(v) Returned by Rajya Sabha and laid on the Table 

The Union Duties of Excise (Distribution) Bill, 19571957

(vi) As amended by Rajya Sabha—laid on the Table ^

The Estate Duty and Tax on Railway Passenger Fares (Distribution)

Bill, 19571957

(vii) Passed

(11) The Industrial Disputes (Banking Companies) Decision Amend­

ment Bill, 19571957

(22) The Industrial Finance Corporation (Amendment) Bill, 19571957

(33) The Indian Tariff (Amendment) Bill, 19571957

(44) The Public Employment (Requirement as to residence) Bill, 195195-

(55) The Navy Bill, 19571957 .

(6) The Naga Hills— T̂uensang Area Bill, 19571957
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(77) The Reserve Bank of India (Second Amendment) Bill, 19571957

(8) The Delhi Municipal Corporation Bill. 19571957

(99) The Indian Nursing Council (Amendment) Bill, 19571957

(1010) The Opium Laws (Amendment) Bill, 19571957

(11) The Cantonments (Extension of Rent Control Laws) Bill, 19571957

(12) The Capital Issues (Control) Amendment Bill, 19571957

(1313) The Central Excises and Salt (Amendment) Bill, 19571957.

(1414) The Indian Telegraph (Amendment) Bill, 19571957

(1515) The Coal Bearing Areas (Acquisition and Development) Amend­
ment Bill, 19571957

(1616) The Indian Railways (Amendment) Bill, 19571957

(1717) The Preventive Detention (Continuance) Bill, 19571957.

(1818) The Payment of Wages (Amendment) Bill, 19571957

(1919) The Delhi Development Bill, 19571957

(2020) The Union Duties of Excise (Distribution) Bill, 19571957

(2121) The Estate Duty and Tax on Passenger Fares (Distribution) Bill,

19571957

(2222) The Indian Tariff (Second Amendment) Bill, 19571957

(2323) The Appropriation (No. 55) Bill, 19571957

(2424) The Prevention of Disqualification (Amendment) Bill, 19571957

(2525) The Additional Duties of Excise (Goods of Special Importance)

Bill, 19571957

(2626) The Countess of Dufferin’s Fund Bill, 19571957

(2727) The Citizenship Amendment Bill, 19571957

(2828) The Mines and Minerals (Regulation  and  Development)  Bill,

19571957 *

(2929) The Damodar Valley Corporation (Amendment) Bill, 19571957

(viii) Returned by Rajya Sabha  with  recommendation—Recommenda- 

ion agreed to—

The Union Duties of Excise (Distribution) Bill, 19571957

(ix) Returned by Rajya Sabha with amendment—amendment agreed to.

The Estate Duty and Tax on Railway Passenger Fares (Distribution) 

Bill, 19571957

(x)  Bills passed by the Houses of Parliamcrit and assented to by the 

r̂esident—Laid on the Table.

(1) The Railway Passengers Fares Bill, 19571957

(22) The Finance (No. 22) Bill, 19571957

(33) The Wealth Tax Bill, 19571957

(44) The Expenditure-Tax Bill, 19571957

(55) The Minimum Wages (Amendment) Bill, 19571957

(6) The Dhoties (Additional Excise Duty) Amendment Bill. 19571957

(77) The Forward Contracts (Regulation) Amendment Bill, 19571957
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(8) The Cotton Fabrics (Additional Excise Duty) Bill, 195195̂

(99) The Indian Succession (Amendment) Bill, 19571957 |  ^

(1010) The  Insurance- (Amendment) Bill, 19571957

(1111) The  Repealing and Amending Bill, 19571957

(12) The  Railway Protection Force Bill, 19571957

(1313) The  Essential Commodities (Second Amendment) Bill, 19571957

(1414) The  Legislative Councils Bill, 19571957 |

(1515) The  Inter-State Corporations Bill, .1957.1957 |

(1616) The  Foreign Exchange Regulation (Amendment) Bill, 19571957  I?

(1717) The  Industrial Disputes (Banking Companies) Decision Amend-

ment Bill, 1957ment Bill, 1957

(1818) The  Indian Tariff (Amendment) Bill, 19571957

(1919) The  Indian Nursing Council (Amendment) Bill, 19571957

(2020) The  Cantonments (Extension of Rent Control Laws) Bill, 19571957

(2121) The  Indian Telegraph (Amendment) Bill, 19571957

B. Private Members* Bills

(i) Introduced

(11) The Indian Railways (Amendment) Bill by Shri Jhulan Sinha

(22) The Training and Employment Bill by Shri Diwan Chand Sharma  I

(33) The Code of Criminal Procedure  (Amendment)  Bill (Omission

of Section 144144) by Shri Jagdish Awasthi

(44) The Code of Criminal Procedure  (Amendment) Bill (Omission

o/ Sections 107107, 109109 and 110110 and amendment  of Section 161161) 

by Shri Jagdish Awasthi ^

(55) The All India Institute of Medical Sciences  (Amendment) Bill

by Dr. K. Atchamamba

(6) The Equal Remuneration Bill, 19571957 by Shrimati Renu Chakra-

vartty ^

(77) The Delhi Regulation and Supervision of Educational Institutions

Bill, 19571957 by Shri Radha Raman

(8) The Code of Criminal Procedure (Amendment) Bill (Amendment

^  of Section 198198) by Shrimati Subhadra Josh! ^

(ii) Motion for introduction Negatived 55

(11) The Recognition of Services to the Country Bill, 19571957 by  Rdja

Mahendra Pratap

(22) The Preventive Detention (Repealing) BiU, 19571957 by Shri Naushir

Bharucha

(iii) Withdrawn

(11) Salaries and Allowances of Members of Parliament (Amendment)

BiU (̂ Amendment of Section 6) by Shri N. Keshava.

(22) All-India Institute of Medical Sciences (Amendment)  Bill  by

Dr. K. Atchamamba
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(iv) Negatived

(1) The Code of Civil Procedure (Amendment) Bill (Omission  of

SecUan STB)  by Shri M. L. Dwivedi

(2) The Beedi and Cigar Labour Bill by Shri A. K. Gopalan

(33) The Child Marriage Restraint (Amendment) Bill (Amendment of

Section 1212) by Shri Diwan Chand Sharma

(44) The National and Festival Paid Holidays Bill by Shri P.  K.

Kodiyain

(v) Under Consideration

The Punishment for Molestation of Women Bill. 19571957 by Shri Radha 
Raman.

3. Calling Attention—Statements made or laid re: Notices Under Rule 197197.

Subjcct Name of Member  Name of  Minister and
giving notice  date of the  statement

/'I)  Train  collision  at  Kosma  Shri  K. T. K.  Shri  Shah Nawaz Khan. 
Railway Stttion. Tangamani. 13-11-1957

(2)  Breaches caused to the railway  Shri N. R. M. Swamy Shri Shah Nawaz Khan, 
track at Vijayawada—Madras 14 11-1957.
Seaion of Southern Railway

(3,  Explosion at Lakhiserai Railway  Shri S. M. Banerjee.  Shri Shah Nawaz Khan. 
Station on the i6th Novem- 19-11-57.
ber,  1957.

(4;  Non-representation of certain Shri S. M. Banerjee.  Shri Gulzarilal
Central  Trade Union Orga- Nanda.
nisations in the Foufth Ses- 21-11-1957.
sion of the I. L. O.  Asian 
Regional Conference.

(5)  Stoppage of production in the Shri A. K. Gopalan. Shri  Manubhai  Shah.
Malabar  Spinning  and 25-11-57.
Weaving Mills, Kallai.

(6) Derailment of the :Farrukhabad-  Shri Jagdish Awas-  Shri Jagjiwan .  Ram
Î npur Passanger Train on  thi. 28-11-57.
the 25th November, 1957.

(7)  Reported  bumine of printed Shrimati  Ilia  Pal-  Shri  Govind  Ballabh
copies of Tamil version  of  choudhuri. Pant,
the Indian Constitution  in 4-12-57.
Madras Sute.

(8)  Stay-in strike of workers of Shri  Jagdish  Shri  Abid  All.
MuirMiUs,  Kanpur.  Awasthi. 12-12-1957.

(9)  Threatened strike by Patwaris Shri S. M. Banerjee. Shri  Govind  Ballabh
of Delhi Union Territoiy. Pant.

20-12-1957*

f 10) Reported  do*ure of  Kmpur Shri S. M. Bwierjee. Shri  KityiMiid Kanungo.
^on MilU, Ltd. and the 21.1a.57.
Atherton We« Mills, Kanpur.

”  [P.T.O.”  [P.T.O.
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44. Financial Business

Supplementary Demands for Grants  (General), 1957-581957-58

Subject

Supplementary Demands for Grants in respect of

1.  Ministry of Education smd Scientific Research'

2.  Ministry of External AfEurs

3.  Mini stry of Works, Housing and Supply.

4.  Ministry of Commerce and Industry   ̂.

5.  Ministry of Steel, Mines and Fuel

Presented  Voted 
on  on

6-12-57  14-12-57

6-12-57  14-12-57

33-9-579-57  14-12-57

33-9-579-57  14-12-57

33-9-579-57  14-12-57

55. Half-an-honr discussion under rule 5555

Subject

1.  Cashew Industry

2.  Advances against Food-grains

3.  Education Ministers* Conference

4.  Vegetable Oils and Anti-oxident

Name of Member  Date

ShriP.K. Kodiyan .  3-12-57

Shri S.C. Gupta  6-12-57

Shri S.M. Banerjee .  18-12-57

Shri V.P. Nayar.  20-12-57

66. Discussion on Matter of Urgent Public Importance

Subject Under  Name of Member  Date of 
Rule  • dis­

cussion

Investment of Life Insurance Corporation 
Funds.

193  Shri Feroze Gandhi.  16-12-57
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77. Members

(i) Oath of Affirmation

Number of Members who made and  Language in which  Date on which oath or 
subscribed an oath or affirmation and  oath or affirmation  affirmation was njade
took their scats in the House  was made and of taking scats

bv  the  Members

44 Urdu
1

2 Hindi
1

.  i

I English
>

I Tamil

I English

y  11-11-1957

14-12-1957

(ii) Arrest or Detention

(1) Shri Hem Barua was arrested on the 8th November, 19571957.

(2) Shri Jagdish Awasthi was convicted under Section 188188 of I.P.C.

on the 1515th December, 19571957.

(ill) Obituary references

Obituary refenrences were  made in respect of the  following on dates 

indicated against their names: —

Name of Member Date

1.  Shri Sarangdhar Das, Member of First Lok Sabha . i i-i 1-57

2.  Shri R.S. Sarma, Member of the Old Central Leg. Assembly  .  11-11-57

3.  Shri Saif F.B. Tyabji, Sitting Member of Lok Sabha 12-11-57

4.  Shri Rahimtoola Chinoy, Member of the Central Legislative
Assembly  .  .  .  .  .................................2-12-57

5.  Shri Lingaraj Mishra, Member of First Lok Sabha 20-12-57

(iv) Leave of Absence

The following members  were granted leave of absence  from the sit­

tings of the House for the periods mentioned against each:~

(i) Shri S. R. Damani 24th August to 13th .September, 1957 
(Second Session).

(2) Shri T. D. Muthukumirasami Nayadu  20th August to 5th September, 19571957
(Second Session).

(3) Sardar Baldev Singh 2nd August to 13th September, 19571957 
(Second Session)

[P.T.O.[P.T.O.
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W  Shri Mahadeo Prasad

(5) Shri V. N. Swami

(6) Shrimati Lalita Rajya L̂xmi

(7) Shri U. Mathuramalinga Thevar

(8) Shri Surcndra Mahanty

(9) Shrimati Renuka Ray

(10) Shri Biren Roy

(11) Shri K. T. K. Tangamini

(12) Shri C. R. Narasimhan

(13) Shri S. C. Chowdhury

I2th August to 13th September, 1957 
(Second Session).

12th August to 7th September,  1957 
(Sccond Session) and nth to 25th 
November, 1957)  (Third Session).

24th July to 13th September,  1957 
(Se<md Session)  and nth to 17th 
November, 1957  (Third Session).

4th to 13th September,  1957 (Second 
Session) and nth November to 20th 
December, 1957  (Third. Session).

nth to 27th November, 1957  (Third 
Session)̂

12th and 13th September, 1957 (Second 
Session) and nth to 30th November,
1957 (Third Session).

22nd July to 20th August, 1957 (Second 
Session).

28th November to 21st December, 1957 
(Th ird Session).

6th December to 21st December, 1957 
(Third Session).

23rd August to 13th September, 1957 
(Second Session) and nth to 20th 
November, 1957 (Third Session).

(14) Shri Mahadeo Prasad nth November to 9th December, 1957 
(Third Session).

(15) Shri B. Pocker 13th November to 21st December, 1957 
(Third Session).

8. Motions

Brief subject Under
rule

Member  Date of 
discussion

Decision of 
House

I.  Second  Five  Year 
Plan  in relation to 
the  current econo- 
micsituation.

342 Shri Gulzari Lai  20-11-57 
Nanda. 22i-n-57-57

2.  Drought conditions 
in Bihar, parts of 
Eastern  Uttar Pqi- 
desh.  West Ben̂, 
Madhya  Pradesh, 
Orissa and Bombay.

342 Dr. Ram Subhag Singh 26-11-57

3.  Statement by Financc 
Minister on his visit 
abroad.

342342 Shri M. R. Masani  27-11-57 
2828-U-57-57

A substitute mo­
tion moved by 
Shri Frank An­
thony  was ad­
opted.
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Brief subject Under  Member 
rule

Date of 
discussion

Decision of 
House

4. Food situation in the 
country.

342  Shri Ajit Prasad Jain 2-12-57
3-12-57

A substitute mo­
tion moved by 
Dr.  Ram Su- 
bhag Singh was 
adopted.

5. Interim  Report on 
the activities of Life 
Insurance Corpora­
tion.

342  Shri S.C. Gupta 4-12-57

6.  International situation 342  Shri Jawaharlal Nehru 17-12-57 A substitute mo­
tion moved by 
Shri  Radha 
Raman  was 
adopted.

7. Reports  of  Com­
missioner for Sche­
duled  Castes and 
Scheduled Tribes.

342  Shrimati Violet Alva All the substitute 
ick . IX 5 77 motions moved 

were negatived

S. Report of State Trad­
ing Corjx)ration  of 
India  (Private) 
Limited.

342  Shri Bimal Comar 
Ghose.

9 Papers laid on the Table 236

10. Petition presented by Member

11. Questions Answered

Starred 

Unstarred 

Short  Notice

1

1,384

2,138

9

12

9

12. Resolutions

(i) Resolution Disapproving Ordinance under clause (22) Article 123123 of the
Constitution

Brief Subject  Article Member 
of 

Consti- 
titution

Date
of

discus­
sion

Decision of the 
House

Resolution  seeking dis-  23(2)(a)  Shri Naushir Bhani-  22-11-57 
approval of the Reserve cha. ' 25-11-57 
Bank of India (Amend­
ment) Ordinance, 1957 
(Ordinance No, 6 of
1957).

Negadved.

[P.TX).
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(ii) Private Members’ Resolutions(ii) Private Members’ Resolutions

Subject Member Date of 
discussion

Decision of the 
House

12-9-57  Negatived.
15-11-57

I. Appointment of a Tri-  Shrimati Parvathi M. 
bunal to review the  Krishnan. 
cases of  dismissed 
Government  em­
ployees.

2. Appointment of statu-  Shri C. R. Narasimhan. 15-11-57  Withdrawn  by  the
tory body i 
trolling the

body for con- 
he (qualify­

ing examination re : 
certifying the costing 
results.

33- Safeguards  for Bud-  Shri B.C. Kamble 
dhist Converts.

The Second Five Year  Shrimati  Renu 
Plan. Ĉhakravartty.

29-11-57  leave of the House.

29-11-57  Negatived.

29-11-57  Negatived. 
13-12-57

5.  Provision for a major  Shri Shraddhakar Supakar. 13-12-57 Negatived.
port at Paradi.

6.  Appointment  of a  Shri Rameshwar Tantia.  13-12-57  Discussion not con-
Comimettee to review eluded,
the working of Banks 
for the purpose  of 
nationalisation.

1313. Statements by Ministers

Subject Name of Minister Date

1. Correcting the reply given to Starred  Shri S. N. Mishra 
Question No. 1130 on 24th August, 1957
re : the lates of betterment levy.

2. Government business to be transacted  Shri Jawaharlal Nehru 
during the current session.

3. Comctiag the reply given to a supplemen-  Smt. Viokt Alva 
tary on Starred Question No. 1457 on 4th
September, 19571957 rt : Nicobar Islands.

4. OrderofGovemment Legislative and other Shri B. N. Datar 
bustness for the week conmiencing the
i8th November, 1957.

5- Additknal business for 22-11-57 Shri Asoke K. Sen

6. Older of Government business for the week Shri Kotha R̂ghuramaiah
I the 25th November, 1957.

7. Aockkat 00 the 23rd November, 1957 to  Shri Jag|ivan Ram 
the Cycntta Mail.

8. Aocidenr to a bus of Himachal Pradesh  Shri Govind BaDabh Pant 
Tnâ m (DO the 20th November, 1957.

11-11-57.

13-11-57.

13-11-57.

14-11-57.

R- -O-

22-11-57.

25-11-57.

29-11-57.
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Subpect Name of Minister Date

9. Order of Government Business for the  Shri B. N. Daiar . 29-11-37.
week commendng the 2nd December,
1957.

10.  Reported refusal by Iraq to permit the use Shri Jawaharlal Nchni 2-12-57.
of Habbaniya Airport as a ferrying stage 
for Indian Air Force Aircraft.

II . Attempt on the life of President Soekamo  Do. Do.
of Indonesia at Jakarta  on  the  30th 
November, 1957.

12. Correcting  the reply given to a supple- Shri K. D. Malaviya  4-12-57.
mentary to a Starred Question No. 87 on
the 13th November, 1957.

13. Order of Government Buisness for the  Shri Kotha Raghuramaiah  6-12-57. 
week commendng the 9th December,
T O-

\

14. Formation of a Rupee Company to ex- Sardar Swaran Singh Do.
ploit oil reserves in Assam.

15. Correcting  the reply given to Unstarred Dr. B. V. Keskar  13-12-57.
Question No. 56 on the 17th May, 1957
re : number of Community radio sets 
supplied to Punjab.

16. Reduction of Exdse duty on cotton fabrics  Shri T. T. Krishnamachari  13-12-57. 
“medium” and the withdraw] of the excess
production rebate.

17. Order of Government Buisness for the Do. 14-12-57.
week commencing the i6th December,
1957.

18. Interim Report of the Pay Commission Do. 17-12-57.

19. Correcting the reply given to a Supplemen-  Shri Fatesinhrao  Pratap-  20-12-57. 
tary on Starred Question No. 970 on the  sinhrao Gaikwad.
20th August, 1957 re : Soldiers’ Homes 
in Punjab.

1414. Statement by Member

SI. Subject Name of Member  Date
No.

I. Reply given by the Minister of State in the  Shri C R. Narasimhan  4-12-57. 
Ministry of Home Affiirs on the i8th 
November, 1957 to a Supplementary on a
Starred Question No. 208 re : 
Pataskir*s  Report on  Madras-Andhia 
Pradesh border dispute.

M. N. KAUL, 

Secretary,

GIPND—LS-r—1181 LS—24-12-57—1200
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